NATIONAL COMPANY LAW TRIBUNAL / 7
BENGALURU BENCH

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 06.04.2021
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In the National Company Law Tribunal,
Bengaluru, Special Bench
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In the matter of:
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ShriRAJESWARA RAO VITTANALA, Honble Member(J)
Shri ASHUTOSH CHANDRA, Honble Member(T)

For Petitioner(s):
SHRI.S. R TEJAS

For Respondent(s):
NONE

Order
Heard Mr. S.R.Tejas, Learned Counsel for the Petitioner.

Issue Notice. Registry is directed to prepare notice and the Petitioner is permitted to
collect notice from the Registry and serve it on the MD of the Company and also to the
Company personally and as well as speed post along with Company Petition and
material papers and submit the proof of service before the next date of hearing. Post the

case on 20.04.2021.
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